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 New Delhi, thugt}deanuary, 1987.

NOTIFECATIGN
INCOME-T%X '

ﬁ“*~d7 6&; (%, No.398/22/86-IT(B) . In pursuaiiee of suh-clause(iix)

of clause (44) of Sactien 2 ef the Income=tax|Act, 196l (43 of 1961).

and in supersessien of Netificatien ef the Go*ernnent of India in
the Department ef Revenue Ne.6481 (F.Ne.398/31/85«IT(B) dated the
31.10,1985, the Central Gevernment hereby autherises Shri Shanmine

ul~Hashain being a Gazetted Officer #f the Ceritral Gevernment, te
exercist the pewers ef a Tax Recuvery Officer [under the said Act.
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This Netificatien shnll cone inte ferce witﬁ effect'

frem the date Shri Shamin-ul-ﬁasnain takes ever sharge as Tax -

Recovery Officer.

B YIS VEN
{ Bdﬂo Alexander )
Under Secretary ta the Government of Indla

o ~.m—~~x*_,-ﬂh-u

The Manager, .
Gevernment of India Press,

M i, New - |
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All Directers eof Insgection including DI(0&aMS), New Delhi.-
The Directer, IRS(DT), Staff Cellege, Nagpur,

The Canptruller & hugitor General e¢f India) New Delhi.

The Acceuntant General, Uttar Pradesh, sllhhabad.

The Chief Secretary, Gevernment ef U.P., Lucknew. - '

The Jeint Secretary & Legal Adviser, Minﬁstry of Law, Naw Delhi.
The Cemmissienar of Inceme-tax, Agrn.

IAC, Inspactien Divisien{(CBDT), Mayur Bhavan, New. Delhi.,
Central Cell DI(RS&PR), New Delhi (2 copi@s for issue and
distributitn’ :

.ITCC Sectien, CBDT New Delhi.

Hindi Sectien, Department of Revenue, New BDelhi.

12, 0.5.D.(Legal), 4th Fleer, Super Bazar Bui lding, Cnnnaught
Circus, New Dslhi. : ]
13. Guard File, : . o ~

( B. « Alaxander )
Under Sec;etary to the Governmeﬁf”ﬁ? India
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